
FORM G 

 

INVITATION FOR EXPRESSION OF INTEREST FOR 

 

KRISHNA HOUSING SCHEME PROJECT OF M/S RAHEJA DEVELOPERS 

LIMITED OPERATING IN CONSTRUCTION AT 

SECTOR 14, SOHNA, GURUGRAM, HARYANA 

 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

SL. RELEVANT PARTICULARS 

1.  Name of the corporate debtor along with 

PAN & CIN/ LLP No. 

KRISHNA HOUSING SCHEME PROJECT OF 

M/S RAHEJA DEVELOPERS LIMITED  

PAN AAACR0468E 

CIN- U45400DL1990PLC042200 

2.  Address of the registered office W4D, 204/5, Keshav Kunj, Cariappa Marg, Western 

Avenue, Sainik Farms, New Delhi - 110062 

3.  URL of website https://raheja.com/cirp-krishna-housing.html  

4.  Details of place where majority of fixed 

assets are located 

SECTOR 14, SOHNA, GURUGRAM, HARYANA- 

122103. 

5.  Installed capacity of main products/ 

services 

10 acres of land in Sector -14, Sohna, Gurgaon, with 

total 11 towers with flat configuration of 1-2 BHK 

consisting of total 1644 units 

and integrated with 147 retail units.  

6.  Quantity and value of main products/ 

services sold in last financial year 

NA    

7.  Number of employees/ workmen Nil 

8.  Further details including last available 

financial statements (with schedules) of 

two years, lists of creditors are available 

at URL: 

The consolidated financial statements of the 

Corporate Debtor, covering all projects, are available 

up to 31 March 2022 only. Project-specific financial 

statements are not yet available.  

 

Interested parties may request the available financial 

information and any subsequent updates through the 

process email ID -  

cirp.raheja.developers.khs@gmail.com   

9.  Eligibility for resolution applicants under 

section 25(2)(h) of the Code is available 

at URL: 

For detailed EOI you may send email at  

Cirp.raheja.developers.khs@gmail.com  

 

10.  Last date for receipt of expression of 

interest 

04-07-2026 (Saturday) 

 

11.  Date of issue of provisional list of 

prospective resolution applicants 

14-07-2026 (Tuesday) 

12.  Last date for submission of objections to 

provisional list 

19-07-2026 (Sunday) 

13.  Date of issue of final list of prospective 

resolution applicants 

29-07-2026 (Wednesday) 

https://raheja.com/cirp-krishna-housing.html
mailto:cirp.rahjea.developers.khs@gmail.com
mailto:Cirp.raheja.developers.khs@gmail.com


1.  Date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to prospective 

resolution applicants 

03-08-2026 (Monday) 

2.  Last date for submission of resolution 

plans (Tentative) 

02-09-2026 (Wednesday) 

3.  Process email id to submit Expression of 

Interest 

cirp.raheja.developers.khs@gmail.com  , 

bsb@bsbandassociates.in 

4.  (Details of the corporate debtor’s 

registration status as MSME) 

Not Applicable 

 

 

 

Brijesh Singh Bhadauriya 

 

 

 

18-06-2026 

Resolution Professional 

(Project-Specific CIRP – Krishna Housing Scheme) 

M/s Raheja Developers Limited 

Registration No.: IBBI/IPA-002/IP-N01045/2020-2021/13385 

AFA Valid up to: 30.06.2027 

Registered Address: Unit No. G-40, Vardhman Sunrise Plaza, 

Vasundhara Enclave, Delhi-110096. 

Email: cirp.raheja.developers.khs@gmail.com  , bsb@bsbandassociates.in 

 
 

BRIJESH SINGH 
BHADAURIYA

Digitally signed by BRIJESH 
SINGH BHADAURIYA 
Date: 2026.06.18 17:58:41 
+05'30'

mailto:cirp.rahjea.developers.khs@gmail.com
mailto:bsb@bsbandassociates.in
mailto:cirp.rahjea.developers.khs@gmail.com
mailto:bsb@bsbandassociates.in


Sl.
No

Place: GHAZIABAD Authorized Officer
For: CFM Asset Reconstruction Company Limited

Trustee of CFMARC Trust – I IHFL

That the above named borrower(s) have failed to maintain the financial discipline towards their loan account (s) and as
perbooks of accounts maintained in*the ordinary course of business by the Company, Column D indicates the outstand-
ing amount.
Due to persistent default in repayment of the Loan amount on the part of the Borrower(s) theabove said loan account
has been classified by the Company as Non-Performing Asset (as on date in Column C) within the guidelines relating to
assets classification issued by Regulating Authority. Consequently, notices under Sec. 13(2) of the Act were also issued
to each of the borrower.
In view of the above, the Company hereby calls upon the above named Borrower(s) to discharge in full his/their liabili-
ties towards the Company by making the payment of the entire outstanding dues indicated in Column D above includ-
ing up to date interest, costs, and charges within 60 days from the date of publication of this notice, failing which, the
Company shall be entitled to take possession of the Mortgaged Property mentioned in Column B above and shall also
take such other actions as is available to the Company in law.
Please note that in terms of provisions of sub-Section (8) of Section 13 of the SARFAESI Act, “A borrower can tender
the entire amount of outstanding dues together with all costs, charges and expenses incurred by the Secured Creditor
only till the date of publication of the notice for sale of the secured asset(s) either bypublic auction, by inviting quotations,
tender from public or by private treaty. Further it may also be noted that in case Borrower fails to redeem the secured
asset within aforesaid legally prescribed time frame, Borrower may not be entitled to redeem the property.”
In terms of provision of sub-Section (13) of Section 13 of the SARFAESI Act,you are hereby prohibited from transferring,
either by way of sale, lease or otherwise any of the secured assets referred to in the notice, without prior written consent
of secured creditor.

Notice under section 13(2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (The Act)

Name of
Borrower(s)

(A)

Particulars of Mortgaged
property/ (ies)

(B)

Date of
NPA
(C)

Outstanding
Amount (Rs.)

(D)
1 Loan Account No.

HHLNOD00403718/
HHENOD00407951

1. PREETI
(CO-BORROWER, WIFE
AS WELL AS LEGAL

HEIR OF LATE PRAVEEN
KUMAR TYAGI)

2. HIMANSHI TYAGI
(DAUGHTER AS WELL
AS LEGAL HEIR OF

LATE PRAVEEN KUMAR
TYAGI)

Residential Apartment No.
Sun 2-12a06 On 13th Floor
Having Super Area Approx
75.72 Sq. Mtrs., Covered
Area 59.13 Sq. Mtrs., And
Carpet Area 46.75 Sq. Mtrs.,
In The Proposed Group
Housing Known As “Migsun
Roof” Situated At Khasra
Number – 5/4/51, Raj Nagar
Extension, Ghaziabad
201010, Uttar Pradesh

04.01.2020 Rs.29,54,687.12/- (Rupees Twenty Nine
Lakh Fifty Four Thousand Six Hundred
Eighty Seven And Paise Twelve Only)
(Against loan facility no. 1) and Rs.
5,63,518.12 (Rupees Five Lakh Sixty

Three Thousand Five Hundred Eighteen
And Paise Twelve Only) (against loan
facility no. 2) having total outstanding
amount of Rs. 35,18,205.24 (Rupees
Thirty Five Lakh Eighteen Thousand
Two Hundred Five And Paise Twenty
Four Only) (against loan facilities no. 1

and 2) as on 01.06.2026

Jio BlackRock Asset Management Private Limited
(CIN - U66301MH2024PTC434200)

Registered office:  Unit No: 1301, 13th Floor, Altimus Building, Plot No.130, 
Worli Estate, Pandurang Budhkar Marg, Worli, Mumbai - 400018, Maharashtra, India.

Website: www.jioblackrockamc.com

PUBLIC CAUTION NOTICE

Please be informed that following list of fake social media profiles are being created
using the name of Jio BlackRock Asset Management Private Limited (the Company) 
or Jio BlackRock Mutual Fund (the Fund) and falsely claims to be operated by the 
Company or the Fund. 

Here are the fake links to be aware of:

TWITTER:

https://x.com/JioBlackRock

https://x.com/BlackrockJ31068

https://x.com/Jiomutualfund

YOUTUBE:

https://www.youtube.com/@pbgamer5024

https://www.youtube.com/@JioBlackRockMutualFunds

https://www.youtube.com/@jioblackrockmutualfundofficial

https://www.youtube.com/@Jioblackrockofficial

QUORA:

https://www.quora.com/profile/Jio-BlackRock

LINKEDIN:

https://www.linkedin.com/company/jioblackrock-official/about/

https://www.linkedin.com/company/official-jioblackrock/

https://www.linkedin.com/company/jio-blackrock/

https://www.linkedin.com/company/jio-blackrock-mutual-fund/about/

FACEBOOK:

https://www.facebook.com/profile.php?id=61586658377458

INSTAGRAM:

https://www.instagram.com/jio_blackrock/ 

https://www.instagram.com/jioblackrock_official/

https://www.instagram.com/jioblackrock2025/

https://www.instagram.com/jio.blackrock/

https://www.instagram.com/jioblackrock/

https://www.instagram.com/jioblackrockmutualfunds?igsh=bndoZWZkZzR2dXBr

https://www.instagram.com/jioblackrock.in?igsh=MXVyYzlxdHpibWl5MA%3D%3D

https://www.instagram.com/blackrockjio?igsh=MWF4YWptZ2FqeTY3

https://www.instagram.com/newjioblackrock?igsh=MWZtMXBrY3F1dWt1Mw%3D%3D

https://www.instagram.com/jioblackrocktelangana?igsh=d2FtOTJ5M2xsMThu

https://www.instagram.com/blackrockjio_official?igsh=MW5xM2d3NWg0eG1zbw%3D%3D

https://www.instagram.com/jioblackrocktelanganaofficial?igsh=ZmtzbHdqYWJ3YzQ3

https://t.me/jioblackrockamcbot
The Company/Fund hereby clarifies that it has no affiliation, connection, or association
with any individuals, groups, or entities involved in the creation or circulation of such
misleading or fraudulent communications. Accordingly, the Company/Fund urges
readers to exercise caution and refrain from engaging with such content.

Furthermore, readers are strongly suggested not to rely on any claims, representations,
or information contained in these unauthorized communications, or in any similar
messages that may be issued in the future. Any interaction with such groups, accounts,
or handles is entirely at the user’s own risk. The Company/Fund, its affiliates, and its
employees shall not be responsible or liable for any loss or damage incurred, directly
or indirectly, as a result of reliance on such false or misleading communications or
channels.

We urge you to be cautious of these misleading handles and always use our official
handles to obtain information. Our official social handles are:

https://www.facebook.com/people/Jioblackrock-Mutual-Fund/61573130368097

https://www.youtube.com/@JioBlackRockMutualFund

https://www.linkedin.com/company/jioblackrock-mutual-fund

https://www.instagram.com/JioBlackRockMutualFund

https://x.com/JioBlackRockmf

https://www.quora.com/profile/JioBlackRock-Mutual-Fund

https://www.reddit.com/user/JioBlackRock_MF/

https://open.spotify.com/show/ 
6kukMvJ14L6Ljwad5XGiCJ?si=alpfjOtFTOm7hZH5oRFExQ

In case of any queries, please contact us at +91 2235207700 & +91 2269987700
during business hours or send us an email at service@jioblackrockamc.com

This notice is being issued in public interest.

For and on behalf of Jio BlackRock Asset Management Private Limited
(Investment Manager to Jio BlackRock Mutual Fund)

Place : Mumbai Sd/-

Date : June 19, 2026 Authorised Signatory

Mutual Fund investments are subject to market risks, 
read all scheme related documents carefully.

Retaill Asset Centre: 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010.
Registered Office: “Trishul”- 3rd Floor, Opp. Samartheshwar Temple, Near Law Garden, Ellisbridge, Ahmedabad-380006.

AXIS BANK LTD. POSSESSION NOTICE

Description of the charged/
Mortgaged Properties

Name of the Borrowers/
Guarantors/Address

Amt. Due as per
Demand notice

Date Demand notice
Possession Date

Whereas t the u undersigned b being t the Authorized O Officer o of AXIS B BANK L LTD. u under t the S Securitization a and

Reconstruction o of F Financial Assets & & E Enforcement o of S Security I Interest Act, 2 2002 a and i in e exercise o of p power

conferred under Section 13 (12) read with Rule-9 of the Security Interest (Enforcement) Rules, 2002

issued D Demand n notice u under S Section 1 13(2) o of t the s said Act. The b borrowers m mentioned h hereinbelow h having

failed to repay the amount, notice is hereby given to the borrowers mentioned hereinbelow in particular

and to the public in general that the undersigned has taken Possession of the property described

herein below in exercise of powers confer on him, under Section 13(4) of the said Act read with the rule 8

of the Said Rules. The borrowers mentioned here in below in particular and the public in general are

hereby cautioned not to deal with the said property and any dealings with the said property will be subject

to the mortgage of AXIS BANK LTD. for an amount together with further interest incidental expenses,

costs, charges, etc. on the amount mentioned against amount hereinbelow. The Borrower/Co-

Borrower/Mortgagor/Guarantor attention is invited to provisions of Sub-Section(8) of Section 13 of

the Act, in respect of time available to redeem the secured assets.

Date- 19.06.2026 Authorized Officer, Axis Bank Ltd.

15.12.2025

17.06.06.2026.2026

1- M1- Mesessesersrs A. TA. T. T. Traradiding Cng Comompapanyny (B(Bororrorowewer)r)
ththrorough ugh itsits PrPropoprierietor Mr. tor Mr. ShShanu Manu Malalik ik (S(Sinincece
DeDececeasased) ed) ththrorough ugh all all his his lelegal gal heheirs, irs, AdAddrdresess:s:
KhKhasasrara No. No. 333391, 91, HoHouse use No. No. 2626/2, M/2, Mohohalallala
LaLakkkkhihipupura, ra, New New IsIslamlam NaNagar Mgar Meeeerurut, t, U.P.U.P.
2525000002, 02, 2.2. LaLate Mr. te Mr. ShShanu Manu Malalik (ik (SiSince nce 
D e c e a s e d ) ( C o - B o r r o w e r / M o r t g a g o r /D e c e a s e d ) ( C o - B o r r o w e r / M o r t g a g o r /
Guauararantntor) or) S/o Mr. S/o Mr. RiRiyayajujuddddinin ththrorough ugh all all his his 
lelegal gal heheir/ir/s,s, AdAddrdresess:s: 1.1. HoHouse use No. No. 2626/2, /2, 
KhKhasasrara No. No. 333391, M91, Mohohalallala LaLakkkkhihipupura, ra, New New 
IsIslamlam NaNagar Mgar Meeeerurut, t, U.P. U.P. 2525000002, 02, AdAddrdresess:s: 2.2.
70701/1/20206,6, JaJakirkir HuHussssain ain CoCololony, Gny, Gali ali No. No. 27, 27, 
FaFatetehahallallapur pur RoRoad, ad, LiLisasari Gri Gatate, Me, Meeeerurut. t. U.P. U.P. 
2525000002, 02, AdAddrdresess:s: 3.3. PlPlotot No. No. 7878/1, /1, SamSamarar
Gararden den CoCololony, ny, New New B, MB, Meeeerut rut CiCity, Mty, Meeeerurut,t,
U.P. U.P. 2525000002, 02, 3. Mr3. Mr. A. Aamamir Mir Malalikik (C(Co-o-BoBorrorrowewer/r/
Mortgagor/Guarantor) S/o Mr. RiyajuddinMortgagor/Guarantor) S/o Mr. Riyajuddin
AdAddrdresess:s: 1.1. KhKhasasrara No. No. 333391, 91, HoHouse use No. No. 
2626/2, M/2, Mohohalallala LaLakkkkhihipupura, ra, New New IsIslamlam NaNagar gar 
Meeeerurut, t, U.P. U.P. 2525000002, 02, AdAddrdresess:s: 2.2. 70701/1/20206,6,
JaJakirkir HuHussssaiain Coln Colony, Gony, Gali ali No. No. 27, 27, FaFatetehahallallapur pur 
RoaRoad,d, LiLisasariri GatGate,e, MeeMeerurut.t. U.P. U.P. 2525000002, 02, 
AdAddrdresess:s: 3.3. NaNagar gar NiNigamgam No. No. 69691,1, KhKhasasrara No. No. 
20, 20, New New BlBlock ock B-B-8383 (O(Oldld No. No. 8383/2/2), ), SamSamarar
Gararden den CoCololony, ny, New New B, MB, Meeeerut rut CiCity, Mty, Meeeerurut, t, 
UP 2UP 25050002002

Property No. 1. All All Such Such Pieces Pieces oror
Parcels Parcels Of a Of a Diverted Diverted Land/property Land/property 
Admeasuring Admeasuring Area Area 268.75 268.75 Sq. Sq. Meters Meters 
at at Nagar Nagar Nigam Nigam No. No. 691, 691, Khasra Khasra No. No. 
20Min, 20Min, Plot Plot No. No. New New Block Block B-83 B-83 (Old (Old 
No. 83/2), Samar GarNo. 83/2), Samar Garden Colonyden Colony, New , New 
B, B, Meerut Meerut City, City, Meerut, Meerut, UPUP 250002 250002 In In 
the the Name Name of of Mr. Mr. Aamir Aamir Malik,Malik, Mr. Mr. 
ShShanu anu MaMalik lik bobothth S/o S/o RiRiyayajujuddddinin
Bounded Bounded By: By: East: East: Plot Plot No. No. 151, 151, 
West: est: 60 60 ft ft wide wide Road, Road, North: North: Plot Plot No.No.
NB-82, South: 20 ft  NB-82, South: 20 ft  wide Road.wide Road.

Property No. 2. All All Such Such Pieces Pieces oror
Parcels Parcels Of a Of a Diverted Diverted Land/property Land/property 
Admeasuring Admeasuring Area Area 83.61 83.61 Sq. Sq. Meters Meters 
part part of of Plot Plot No. No. 78/1Min, 78/1Min, Khasra Khasra No. No. 
1, 1, Samar Samar Garden Garden Colony, Colony, Revenue Revenue 
Village, illage, Fatehallapur, Fatehallapur, Pargana TPargana Tehsilehsil
& District Meerut, & District Meerut, U.P.  U.P.  In the In the Name of Name of 
Mr. Mr. Aamir Aamir Malik,Malik, Mr. Mr. Shanu Shanu Malik Malik both both 
S/o S/o Riyajuddin. Riyajuddin. Bounded Bounded By: By: East: East: 
Plot No. K-77, WPlot No. K-77, West: Plot Fariq Aest: Plot Fariq Awwal, wwal, 
North: North: 19 19 ft 6 ft 6 inch inch wide wide road, road, South: South: 
Plot No. K-78/2Plot No. K-78/2

Rs.
4961740.30

as s on n 15.12.2025
+ Interest + Interest & other exp.& other exp.

19.01.2026

05.07.2025

16.06.2026

17.06.2026

1- M/s Ved & Sons Automobile (Borrower) Add.
Khasra No. 1505/2, Plot No. 19, behind Narayan
Farm H House, S Siwaya J Jamalullapur D District M Meerut,
U.P.-250221, 2- Mr. Sohan Singh (Borrower/
Mortgagor/Guarantor) S/o Mr. Balbeer Slbeer Singhingh
R/o-1.R/o-1. Karnawal, Meerut, UP-250344,Karnawal, Meerut, UP-250344, R/O- 2.R/O- 2.
Flat No. F202, Sainik Vihar, Pocket B-2, District-Flat No. F202, Sainik Vihar, Pocket B-2, District-
Meerut U.P.,Meerut U.P., 3- Mr. Neetoo Singh3- Mr. Neetoo Singh (Borrower/(Borrower/
Mortgagor/Guarantor) S/o Mr. Dhanpal SinghMortgagor/Guarantor) S/o Mr. Dhanpal Singh
R/R/ o-o- 1.1. 1231 , T1231 , Tej Gej Ghar i,har i, SaiSai dpurdpur DiDi st rist rictct
Bulandshahr, U.P.-245411,Bulandshahr, U.P.-245411, R/o-2.R/o-2. plot No. 18 &plot No. 18 &
Plot 19 Khasra No. 1505/2, 1506/1, 1507/1,Plot 19 Khasra No. 1505/2, 1506/1, 1507/1,
1507/2, 1508/2 Vill-shivaya, Jamalullapur Pargana1507/2, 1508/2 Vill-shivaya, Jamalullapur Pargana
Dourala Shardhana District Meerut, Uttar Pradesh.Dourala Shardhana District Meerut, Uttar Pradesh.

1- Messers Sterozide Pharma (borrower) Through1- Messers Sterozide Pharma (borrower) Through
Its Proprietor Mr. Mohd. Zahaib, Address: H.no.Its Proprietor Mr. Mohd. Zahaib, Address: H.no.
A-158, Era Gardenia Eastate, Noor Nagar RoadA-158, Era Gardenia Eastate, Noor Nagar Road
Ghosipur, Meerut, U.P.-250002, 2. Mr. Mohd. ZahaibGhosipur, Meerut, U.P.-250002, 2. Mr. Mohd. Zahaib
S/o Mohd. Sohid (borrower/ Guarantor) R/o H.no.S/o Mohd. Sohid (borrower/ Guarantor) R/o H.no.
A-158 Era Gardenia Eastate, Noor Nagar RoadA-158 Era Gardenia Eastate, Noor Nagar Road
Ghosipur, Meerut, U.P.-250002, 3. Mrs. FatmaGhosipur, Meerut, U.P.-250002, 3. Mrs. Fatma
Subuhi (borrower/guarantor/ Mortgagor) W/o Mohd.Subuhi (borrower/guarantor/ Mortgagor) W/o Mohd.
Sohid R/o-1. H.no. A-158 Era Gardenia Eastate,Sohid R/o-1. H.no. A-158 Era Gardenia Eastate,
Noor Nagar Road Ghosipur, Meerut, U.P.-250002,Noor Nagar Road Ghosipur, Meerut, U.P.-250002,
R/o-2. Plot No. 26 & 27, Minjumla Kh. No. 18, 20,R/o-2. Plot No. 26 & 27, Minjumla Kh. No. 18, 20,
21, 25, 26, 27, 37 Situated At New Madina Colony,21, 25, 26, 27, 37 Situated At New Madina Colony,
Meerut, U.P.Meerut, U.P.

All S Such P Pieces O Or P Parcels O Of A D Diverted
Resident ia l /commerc ia l Proper ty
Admeasuring 80.42 Sq. Mtr. Flat No.
F202, situated at Pocket B-2, Sainik
Vihar, District-Meerut U.P. In The Name
of Mr. Sohan Singh S/o Mr. Balbeer
SinghTogether With All The Buildings
And Structures Thereon, Fixtures Fittings
And All P Plant And M Machinery Attached T To
Earth Or Fastened To A Anything A Attached
To Earth, Both Present And Future.
Bounded B By: East -As per deed, West - -As per deed, West -
As per deed, North-As per deed, South -As per deed, North-As per deed, South -
As per deed.As per deed.

Property No. 1.Property No. 1. All That Piece And ParcelAll That Piece And Parcel
Of Diverted Land/property AdmeasuringOf Diverted Land/property Admeasuring
About 169About 169.06 Sq. M.06 Sq. Mtrtr., P., Plot No. 27, lot No. 27, 
Minjumla Kh. No. 18, 20, 21, 25, 26, 27,Minjumla Kh. No. 18, 20, 21, 25, 26, 27,
37 S37 Situaitua ted At New Madted At New Madina Coina Colony, lony, 
Meerut, U.P. , In The Name Of Mrs. Mrs.Meerut, U.P. , In The Name Of Mrs. Mrs.
Fatma Subuhi W/o Mohd. Sohid.Fatma Subuhi W/o Mohd. Sohid. BoundedBounded
By:By: East: As Per Deed, West: As Per Deed,East: As Per Deed, West: As Per Deed,
North: As Per Deed, South: As Per Deed.North: As Per Deed, South: As Per Deed.

Rs.
14910875.93.93

 as on 17 as on 17.01.01.2026.2026
+ In Inteterest & orest & other exp.ther exp.

Rs.
21194813.35.35

 as on 05 as on 05.07.07.2025.2025
+ In Inteterest & orest & other exp.ther exp.

Property No. 2. All That Piece A And Parcel
Of Diverted Land/property Admeasuring
About 66.89 Sq. Mtr., Plot No. 26, Minjumla
Kh. No. 18, 20, 21, 25, 26, 27, 37 Situated
At New Madina Colony, Meerut, U.P.-
220002, In The Name Of Mrs. Mrs. Fatma
Subuhi W/o Mohd. Sohid. Bounded By:
East: As Per Deed West: As Per Deed,
North: As Per Deed, South: As Per Deed.
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नोएडा: सेGटर‐62 माडल टाउन 
गोलचGकर पर जीरो आकार का 
Rकाईवाक िनमाnण से पहले Umिफक 
सवu होगा। डीएमआरसी की cरवसn 
मेUो लाइन का काम भी चल रहा है। 
यातायात पुिलस ने चेतावनी दी है िक 
पcरयोजना कj कारण एनएच‐नौ पर 
जाम न लगे। इस संदभn मq नोएडा 
Xािधकरण की एसीईओ वंदना िVपाठी 
की अKयbता मq बैठक हुई। 
Rकाईवाक का िनमाnण माचn मq 26.34 
करोड़ `पये की लागत से शुa होना 
था, लेिकन अब नए डायवजnन Mलान 
पर िवचार िकया जाएगा। (जासं)

गािजयाबाद:शालीमार गाडpन थाना 
bेV मq गु`_ारा सब Rटkशन कj 
पास फल खरीदते समय एक 
QयdGत को ई‐cरGशा ने टGकर 
मार दी, िजससे उनकी मृJयु हो 
गई। मृतक कj बेटk ने ई‐cरGशा 
चालक कj िखलाफ cरपोटp दजn 
कराई है। पुिलस चालक की 
तलाश कर रही है। मृतक सुरqW 
कgमार जैन 13 मई को सुबह फल 
खरीद रहे थे, तभी ई‐cरGशा 
चालक ने टGकर मारी। (जासं)

कUटर पलटने से युवक की 
मौत, चालक पर मुकदमा 
गािजयाबाद: ईRटनn पेcरफjरल 
एGसXेसवे पर हुए सड़क हादसे मq 
एक युवक की मौत कj मामले मq 
पुिलस ने कtटर चालक कj िखलाफ 
मुकदमा दजn िकया है। धौलाना कj 
गांव देहरा िनवासी तािलब ने पुिलस 
को बताया िक 15 जून की सुबह 
रसूलपुर टोल Mलाजा कj पास तेज 
रNतार कtटर अिनयंिVत होकर 
िडवाइडर से टकराने कj बाद पलट 
गया। हादसे कj समय उसका भाई 
िबलाल सड़क िकनारे बैठा था। कtटर 
उसकj ऊपर िगर गया। इससे उसकी 
मौकj पर ही मौत हो गई। (संसू)

फल खरीद रहे DयN=त को 
ई‐Mर=शा ने मारी ट=कर

जीरो आकार Fकाईवाक 
िनमाRण से पहले होगा सवV

िवनीत ि�पाठी  जागरण  

नई िदCली: ननद की संपिe पर 
अिधकार का दावा करने कx एक 
मिहला कx तक| को िदUली हाई 
कोट} ने ठtकरा िदया। कोट} ने कहा 
िक जब VयpGत अपनी बहन की 
संपिe को छोड़कर चला जाता है, 
तो उसकी पcी ननद की सपंिe 
पर कSजा बनाए नहq रख सकती। 
Pयायमूित{ नीना बंसल कvXणा की 
पीठ ने कहा िक अपीलकता{ का 
पित अपनी बहन की अनुमित से 
संपिe पर रह रहा था और बहन 
iारा उसे वहां रहने से मना करने 
पर उसने संपिe खाली कर दी, तो 
अपील करने वाली मिहला की 
pYथित िकसी घुसपैिठये से Jयादा 
नहq रह जाती और उसे संपिe 
खाली करनी होगी। पीठ ने कहा 
िक पित‐पcी कx आपसी झगड़y 
की सजा उस ननद को नहq 
िमलनी चािहए, िजसने नेक नीयत 
से उPह� अपनी संपिe म� रहने की 
अनुमित दी थी। उGत िटQपिणय� 
कx साथ राहत न देने कx \ायल 
कोट} कx िनण{य को चुनौती देने 
वाली मिहला की अपील यािचका 
खाoरज कर दी।  

यह िववाद िवरासत म� िमली 

एक संपिe से जुड़ा था और इसम� 
बहन ने अपने भाई को रहने की 
अनुमित दी थी। शादी कx बाद 
उसकी पcी (अपीलकता{) भी 
वहां रहने लगी थी।

ननद की संपि\ पर भाभी का 
नहe हो सकता कOजा: कोटp

Gायल कोटS कO िनणRय कO 
िखलाफ मिहला की अपील 
यािचका खाMरज कर िदCली हाई 
कोटS ने की िटAपणी

7नई िदCली, १९ जून, २०२६ एनसीआर

जले से छ�ट� दो मिहलाएं िफर करन ेलग� त�करी

एसआइआर पर आयोग ने कहा, 'परेशान न हW, बीएलओ आपकO घर आएंगे'तेजी से बढ़ते शहरीकरण कj िलए िनमाnण कायw की 
रNतार बढ़ानी होगी: कrWीय मंVी मनोहर लाल
जासं, पNEचमी िदCली : क�_ीय आवास 
एवं शहरी काय{ मं^ी मनोहर लाल ने 
देश म� तेजी से पैर पसारते 
शहरीकरण की जlरत� को पूरा 
करने कx िलए िनमा{ण काय� की गित 
को बढ़ाने का आjान िकया है। 
iारका pYथत यशोभूिम म� आयोिजत 
'भारत िबUडकान 2026' कx 
उNघाटन स^ को संबोिधत करते 
हुए उPह�ने गुणवeा, िटकाऊपन 
(Lयूरेिबिलटी) और िकफायती 
आवास को भिवXय की मुHय 
`ाथिमकता बताया। इस अवसर पर 
वािणJय एवं उhोग राJय मं^ी 
िजितन `साद भी मौजूद रहे। 

 क�_ीय मं^ी ने  कहा िक `Mयेक 
भवन का िनमा{ण िनधा{oरत मानक� 
कx आधार पर होना चािहए और हर 

इमारत कx िलए उसकी अनुमािनत 
आयु दशा{ने वाला 'Lयूरेिबिलटी 
सिट}िफकxट' (िटकाऊपन `माणप^) 
जारी होना चािहए। उPह�ने कहा िक 
आधुिनक भवन अमूमन 60 से 70 

वष� की आयु कx िलए बनते ह�, 
लेिकन हम� ऐसी तकनीक� पर काम 
करना चािहए िजससे इससे भी कहq 
अिधक लंबे समय तक िटकने वाले 
ढांचे तैयार िकए जा सक�। 

कrWीय मंVी मनोहर लाल की उपdRथित मq दीप  X^वलन  से  हुई 
'भारत िबPडकान 2026'की शु`आत  सौ.: आयोजक

 यशोभूिम मD 
'भारत 
िब6डकान 
2026' क@ 
उ3घाटन 
स9 को 
कE:ीय 
आवास एवं 
शहरी कायC 
मं9ी ने िकया 
संबोिधत

 घर पर न होने पर भी समाधान: यिद 
बीएलओ कj आने पर आप घर नहe िमलते 
हs तो वे आपकj घर पर फामn छोड़ जाएंगे। 
इस एLयूमरेशन फामn पर बीएलओ का 
मोबाइल नंबर दजn होगा, िजससे आप 
सीधे फोन पर उनसे संपकo कर सकrगे। 

 राजनीितक दल: को िनद9श: आयोग ने 
छह Xमुख राजनीितक पािटpयv कj बीएलए 
(बूथ लेवल एजqट) कj साथ भी िवशेष 
बैठक की है। उLहq िनदuश िदए गए हs िक वे 

अपने‐अपने bेVv मq सही जानकारी 
फlलाएं तािक अफवाहv पर लगाम लगाई 
जा सकj। 

 इंटरनेट मीिडया पर वीिडयो गाइड: 
सीईओ कायाnलय ने अपने िविभZ 
इंटरनेट मीिडया Mलेटफामn पर 
एसआइआर XिSया से जुड़ा एक 
जागaकता वीिडयो भी साझा िकया है, 
िजसे देखकर नागcरक अपनी सभी शंकाएं 
दूर कर सकते हs।

िगरोह कO सदFयW कO बीच >योित करती थी  िगरोह  मT सम@वय का काम, सभी पर रखती थी नजर  

नागcरकv को खुद 
बीएलओ को ढhiढकर 
मैिपंग करानी होगी।

अफवाह बनाम सJाई, Iम दूर करना जKरी 

30 जून से बीएलओ खुद आपकj घर 
आएंगे। आपको कहe जाने की जaरत 
नहe है।

फामn जमा करने कj 
िलए दNतरv कj 
चGकर काटने हvगे। 

बीएलओ आपकj घर आकर दो फामn देगा। 
एक भरकर वो खुद ले जाएगा, दूसरा 
cरसीिवंग कj तौर पर आपकj पास रहेगा। 

फामn कj साथ तुरंत 
ढkरv दRतावेज देने 
हvगे। 

शु`आती फामn कj साथ कोई दRतावेज 
नहe देना है। कjवल संदेह पर ही नोिटस कj 
बाद दRतावेज मांगे जाएंगे। 

वा1सएप पर दावा सीईओ काया7लय का 4प3टीकरण

 सोसाइटी समूहF मD फBला 
<म, सीईओ कायाCलय ने 
जारी की गाइडलाइन 

 कहा,पारदश? होगी पूरी 
;ि8या, अफवाहF पर 
4यान न दD लोग 

आम लोगv मq कोई पैिनक या Yम न फlले, इसकj िलए सीईओ कायाnलय की ओर से जन 
जागaकता कj िविभZ माKयम अपनाए जा रहे हs। पोटpल पर भी एफएGयू (अGसर पूछk 

जाने वाले X[) और उनकj जवाब िदए हs। अनेक वीिडयो और आिडयो संदेश भी इंटरनेट मीिडया 
पर Xसाcरत हो रहे हs। 
‐बलराम मीणा, संयु/त मु0य िनवा7चन अिधकारी, िद2ली

30 जून से कQसे काम करेगी यह DयवFथा?  

   बच्चाा चोोरीी करीनेे वाालेे गि�रीोह मेंं गिकसकी क्याा थीी भूूगिमेंका 
l साायबााभााई घाामर उर्फफ काालि�या : राजस्थाान: गि�रोोह काा मुुख्य सरो�नाा।
l डाा. लि��ेकाी : रोलि�णीी : ‘हीरोा मुल्टीी स्पेेशगि�टीी हास्पिस्पेटी�’ काी मुा�गिकाना। 

बीीएससी नागिसं�, एमुएससी गि�गिटीका� काेयरो औरो आब्स्टीेगि�क्स एंड 
�ायनेाकाो�ागि�स्टी। अस्पेताा� मुं बीच्चोंं काो रोखनेा औरो फ�ी दस्ताावेे� बीनावेानाा।

l ज्योलि� उर्फफ काम�ेश:  लि��का नगर:  काोआगिडिनेाटीरो। इसपेरो पेह�े भीी पंे�ाबीीबीा� 
थाानाे मुं पेाक्सो औरो मुानावे तास्कारोी काा काेस द�ज गिकाया �ा चुुकाा है।

l शा�ू:  टैैगोर गाडाडन: ज्योगिता काी सहयो�ी,बीचे्चों संभीा�नाा वे ग्रााहकां ताका पेहुंचुानाा
l �लि��:  �क्ष्मी नगर:  पैेसं काे �ेनादेना, तास्कारोी काी डी� ताय कारोताी थाी 
l प्रलि�भाा:  गोय�ा लि��ार: हीरोा हास्पिस्पेटी� मुं �ैबी टीेक्नीीगिशयना। अस् पेताा� वे गि�रोोह 

काे बीीचु काी काड़ीी। इस पेरो भीी आइ�ीआइ एयरोपेोटीि थाानेा मुं तास्कारोी काा काेस द�ज।
l लि�लि�न: गोय�ा डाेरी:  पेेशे से ड्रााइवेरो। नावे�ातां काो �ाड़ीी से �ानाा �े �ानाा।
l ओम��ी: गुरुग्रााम: व्यवेसायी काी घरेो�ू सहागियकाा, नावे�ातां काे गि�ए द�ा�ी।

  नेवाजाात खरीीदनेे वाालेे 
l मुकाेश, रीमा �ा� (दंं��ी) :  

ग्�ालि�यर : दो नावे�ाता खरोीदे
l सानी अरोड़ाा,  रिर�ु अरोड़ाा 

(दंं��ी) : �ानी��: एका 
नावे�ाता खरोीदा

l सारिरकाा: �ानी�� : नावे�ाता 
बीच्चोंी खरोीदी

पुुगिलेस खुद बनेकरी  
�ई ग्रााहक
एका बीच्चोंा गिदल्�ी से ग्रााहका 
बीनाकारो, दो पेानाीपेता पे दो 
ग्वेागि�यरो से बीरोामुद गिकाए �ए। 
इनाकाे काब्�े से 2,92,400 रुपेये 
नाकाद (�ो ज्योगिता औरो गिवेगिपेना 
से एका औरो नावे�ाता खरोीदनेा 
�ाताे वेक्ता बीरोामुद हुए), पुेगि�स 
द्वाारोा गिदए �ए 20 ह�ारो रुपेये 
टीोकाना मुनाी, संगिदग्ध औरो फ�ी 
दस्ताावेे�ं काी �ांचु चु� रोही।

नावे�ाता तास्कारोी मुं 
मुध्य गि��ा पेुगि�स द्वाारोा 
गि�रोफ्ताारो गिकाए �ए 
आरोोगिपेता l  जाागरण

जागरण संवाददाता, नई िदCली : 
िशशु तYकरी कx मामले म� 
िगरRतार िकए गए आरोिपत� म� दो 
मिहलाएं पहले भी िदUली म� िशशु 
तYकरी कx दो मामल� म� शािमल 
रही ह�। इन दोन� मामल� म�  
इनकी िगरRतारी हुई थी। दोन� 
लंबे समय तक जेल म� रही थq। 
उGत मामले का \ायल अभी 
अदालत� म� िवचाराधीन है। 
िनयिमत जमानत िमलने कx बाद 
िफलहाल कsछ साल से ये दोन� 
जेल से बाहर थq और दोबारा से 
िशशु तYकरी कx धंधे से जुड़ गई 
थq। िगरोह की कोई बात लीक न 
हो इसकx िलए सभी को अलग‐
अलग िजTमेदारी स�पी गई थी। 
िजनको जो टाYक िदया गया था 
िगरोह कx सदYय उसी कx 
अनुसार  सभी काम करते थे। 
ऐसा इसिलए िकया गया तािक 
िकसी एक कx पकड़y जाने पर 
पूछताछ म� वह िगरोह कx पूरे 
नेटवक| कx बारे म� जानकारी 
पुिलस को न दे सकx। यही वजह 
है िक इस िगरोह कx 13 सदYय� 
को पकड़ने म� पुिलस टीम को 
करीब एक महीने तक आपरेशन 
चलाना चड़ा।        

 मामले म� िगरRतार Jयोित 
उफ| कमलेश, ितलक नगर की 
रहने वाली है। िगरोह म� यह भी 
कािलया कx बाद दूसरे मुHय 
सरगना कx तौर पर थी, यह सभी 
सदYय� को कोआिड}नेट करती 
थी। इसपर पहले भी पंजाबीबाग 
थाने म� पाGसो और मानव तYकरी 
का कxस दज{ है। शालू, टzगोर 
गाड}न की रहने वाली है और 
Jयोित की सहयोगी है। यह बf� 
को संभालने और [ाहक� को 
िडलीवरी देने का काम करती थी। 
लिलत, लmमी नगर का रहने 
वाला है। यह पैस� कx लेनदेन और 
तYकरी की डीUस संभालता था। 
`ितभा, गोयला िवहार की रहने 
वाली है। वह हीरा हाpYपटल म� 

लैब टybीिशयन थी। वह हीरा 
हाpYपटल और िगरोह कx बीच की 
कड़ी थी। इसपर पहले भी 
आइजीआइ एयरपोट} थाने म� 
तYकरी कx कxस म� शािमल रही 
है। िविपन, गोयला डyरी का रहने 
वाला है। यह पेश से ]ाइवर है। 
िगरोह कx िलए यह िशशु को गाड़ी 
से लाने‐ले जाने का काम करता 
था। ओमवती, गुk[ाम की रहने 
वाली है। वहां वह एक Vयवसायी 
की कोठी म� घरेलू सहायक का 
काम करती थी। पाट} टाइम वह 
िशशु को अर�ज करने म� दलाल 
(िमिडएटर) की भूिमका िनभाती 
थी। डा. िववेकी, रोिहणी की रहने 
वाली है और 'हीरा मUटी 
Yपेशिलटी हाpYपटल' की 
मालिकन है। वह बीएससी निस~ग, 
एमएससी िZिटकल कxयर और 
आSYटyि\Gस एंड 
गायनेकोलािजYट है। वह 
अYपताल म� िशशु को रखने और 
फजr दYतावेज बनवाने का काम 
करती थी। मुकxश और रीमा पाल, 
दंपती ह�, जो Iवािलयर कx रहने 
वाले ह�। इPह�ने दो िशशु खरीदे 
थे। पानीपत कx सनी अरोड़ा और 
oरतु अरोड़ा ने भी एक िशशु 
खरीदा था। 

खबर िव4तार से 
पढ़ने क5 िलए 
/यूआर कोड 
4क6न कर8।

   एक नजर मT

संजीव गु�ता  जागरण 

नई िदCली: राजधानी म� 30 जून 
से शुl होने वाले िवशेष गहन 
पुनरीnण (एसआइआर) को 
लेकर इंटरनेट मीिडया और 
आरडSUयूए कx वाKसएप [ुप� म� 
aामक संदेश चल रहे ह�। रोिहणी 
सेGटर सात जैसी कई कालोिनय� 
म� लोग� से 'जUद से जUद 
बीएलओ से संपक| कर मैिपंग 
कराने' की अपील की जा रही है, 
िजससे नागoरक� म� पैिनक की 
pYथित बन गई है। मुHय िनवा{चन 
अिधकारी (सीईओ) काया{लय ने 
साफ िकया है िक जनता को कहq 
भी जाने की जlरत नहq है। यह 
पूरी `िZया पूण{तया पारदशr और 
घर बैठy संपd होगी।

=या‐=या हुआ बरामद 
पुिलस ने जो पांच िशशु बरामद 
िकए हs एक ब]ा िदPली से 
नकली Tाहक बनकर, दो 
पानीपत और दो Hवािलयर से 
बरामद िकए गए। इनकj कOजे 
से 2,92,400 `पये नकद (जो 
Iयोित और िविपन से एक और 
नवजात खरीदने जाते वGत 
बरामद हुए), पुिलस _ारा िदए 
गए 20 हजार `पये टोकन 
मनी, अRपताल कj कई संिदHध 
और फजf दRतावेज, िजनकी 
जांच चल रही है।

चार माह पूवn भी िशशु को लेकर हुआ था िववाद
जागरण संवाददाता, बाहरी िदCली: 
अंतरराJयीय िशशु तYकरी िगरोह 
म� बेगमपुर कx हीराज मUटी 
Yपेिशयिलटी अYपताल की 
संचािलका का नाम सामने आने 
कx बाद Yथानीय लोग हैरान ह�। 
बुधवार शाम अYपताल म� पुिलस 
कx पहंुचने कx बाद लोग� को 
मिहला डाGटर की करतूत कx बारे 
म� पता चला। डा. िववेकी िसंह 
कपूर की िगरRतारी कx बाद 
अYपताल म� सdाटा पसरा रहा। 
पहचान उजागर न करने की शत{ 
पर एक Yथानीय युवक ने बताया 
िक चार माह पहले िशशु को 

लेकर अYपताल म� िववाद हुआ 
था, दो‐तीन िदन लोग� की गहमा‐
गहमी िदखी। 

बेगमपुर कx बरवाला रोड pYथत 
हीराज मUटी Yपेिशयिलटी 
अYपताल चार मंिजला इमारत म� 
चल रहा है। यह अYपताल छह 
साल से अिधक समय स ेचल रहा 
है। यह अYपताल कोरोना महामारी 

कx दौर म� शुl हुआ था। Yथानीय 
लोग� ने बताया िक बुधवार शाम 
पुिलस आई थी, इसकx बाद 
अYपताल को लेकर शक गहराने 
लगा। एक VयpGत ने बताया िक 
यहां कभी मरीज� की भीड़ नहq 
िदखी। चार माह पहले रेहड़ी पर 
सSजी बेचने वाले की पcी की 
इस अYपताल म� िडलीवरी हुई 
थी। नवजात बfे को लेकर 
िववाद हुआ था। अमजद खान 
नामक युवक ने बताया िक वे यहां 
खुद व Yवजन का इलाज कराते 
थे। लेिकन िशशु तYकरी की बात 
से वह हैरान ह�। 

आपसी सुलह कO बाद सुलट 
गया था िववाद, छापेमारी कO बाद 
लोगW को डा=टर की असिलयत 
पता चली

अब बरामद िशशुx कj माता‐
िपता की तलाश मq जुटी पुिलस
जागरण संवाददाता, नई िदCली: मOय 
िजला पुिलस िगरोह कx चंगुल से मुGत 
कराए गए पांच िशशु कx असली 
(जैिवक) माता‐िपता की तलाश म� 
जुट गई है। िगरRतार सभी 13 
आरोिपत� से पूछताछ कx आधार पर 
पुिलस टीम राजYथान और गुजरात म� 
इन िशशु कx असली माता‐िपता को 
ढuwढने म� लगी हुई है, तािक उPह� भी 
िगरRतार िकया जा सकx। बरामद िकए 
गए िशशु को बाल कUयाण सिमित कx 
सामने पेश कर इनकी देखरेख, सुरnा 
और पुनवा{स का इंतजाम िकया गया 
है।  
  पुिलस अिधकारी का कहना है िक 
यह िगरोह करीब दो साल से िशशु की 
तYकरी म� िलQत था। ये लोग मुHय 

lप से दो से 20 िदन तक कx िशशु 
को खरीदकर उPह� तुरंत [ाहक ढuwढकर 
िदUली समेत एनसीआर कx अलावा 
पड़ोसी राJय� म� बेच देते थे। पूछताछ 
कx आधार पर पुिलस को शक है िक 
ये लोग अब तक करीब 40 िशशु को 
बेच चुकx ह�। िगरोह कx सरगना 
सायबाभाई घामर उफ| कािलया का 
संपक| कsछ साल पहले हीरा हाpYपटल 
म� लैब टybीिशयन का काम करने 
वाली `ितभा से हुआ था।

 दो साल से िशशु की त7करी क@ 
धंधे मD िल5त थे आरोिपत 

 िगरोह मु2य =प से दो से 20 िदन 
तक क@ िशशु को बेचता था 

FटPशनW पर भीड़ Hबंधन कर सुगम और सुरिLत 
आवागमन की Kपरेखा तयैार करेगा राइ?स
रा>य Bयूरो, जागरण  नई िदCलीः बड़y 
रेलवे Yटyशन� पर भीड़ `बंधन बड़ी 
चुनौती है। Mयोहार और छtpKटय� म� 
भीड़ और बढ़ जाती है, िजससे 
िकसी दुघ{टना की आशंका बनी 
रहती है। 15 फरवरी, 2025 को नई 
िदUली रेलवे Yटyशन पर भगदड़ म� 
18 लोग� की जान चली गई थी। 
भिवXय म� िकसी भी Yटyशन पर इस 
तरह की pYथित उMपd न हो, इसकx 
िलए रेलवे रेल इंिडया टyिbकल 
एंड इकोनािमक सिव{स (राइKस) 
कx सहयोग से भीड़ `बंधन कx िलए 
आवWयक कदम उठागा।  

िपछले वष{ की दुघ{टना कx बाद 
नई िदUली रेलवे Yटyशन पर 
अजमेरी गेट की तरफ लगभग सात 
हजार या^ी nमता वाला Yथायी 
होpUडwग एoरया का िनमा{ण िकया 
गया है। इसम� जनरल िटकट 
काउwटर, शौचालय सिहत अPय 
सुिवधाएं उपलSध है। भीड़ बढ़ने पर 
जनरल िटकट वाले या^ी यहq पर 
\yन का इंतजार करते ह�। इससे 
दीपावली, छठ, होली और िबहार 
एवं बंगाल िवधानसभा चुनाव कx 
समय भीड़ `बंधन म� मदद िमली 
थी। इसी तरह की सुिवधा आनंद 
िवहार टिम{नल, हजरत िनजामुgीन 
रेलवे Yटyशन, पुरानी िदUली रेलवे 

Yटyशन� पर भी उपलSध कराने का 
िनण{य िलया गया है। 

रेलवे बोड} ने राजधानी कx बड़y 
Yटyशन� कx साथ ही 72 `मुख रेलवे 
Yटyशन� पर होpUडwग एoरया बनाने की 
घोषणा की थी। आनंद िवहार 
टिम{नल पर इसकx िनमा{ण की 
`िZया शुl हो गई है। हजरत 
िनजामुgीन रेलवे Yटyशन कx िलए भी 
रेलवे बोड} की Yवीकvित िमल गई है। 
होpUडwग एoरया कx आकार और 
उसम� उपलSध होने वाली 

सुिवधा� कx साथ भीड़ `बंधन कx 
अPय पहलु� की oरपोट} तैयार 
करने की िजTमेदारी राइKस को दी 
गई है। उसकी सव� oरपोट} कx आधार 
पर आगे कदम उठाए जाएंगे। 

राइKस कx अOययन म� Yटyशन 
पर पहंुचने वाली \yन� व याि^य� की 
संHया, भीड़ बढ़ने का समय कx 
साथ ही िकसी िवशेष Qलेटफाम{ 
और िवशेष िदशा की \yन� अिधक 
भीड़ होने और इसकx कारण को 
शािमल िकया जाएगा। 

 नई िद6ली, आनंद िवहार, पुरानी 
िद6ली सिहत देश क@ 72 बड़A 
7टAशनF का होगा अ4ययन

 7टAशनF पर भीड़ ;बंधन और 
याि9यF की सुर>ा क@ िलए रेलवे 
;शासन ने उठाया कदम

नई िदPली रेलवे Rटkशन पर अजमेरी गेट की ओर बना याVी सुिवधा कrW   आका�इव
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